FORM G

INVITATION FOR EXPRESSION OF INTEREST FOR SOLAR VOLTAIC
POWER LLP OPERATING IN SOLAR EQUIPMENT RELATED SERVIES AT
JODHPUR

(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy
Board of India (Insolvency Resolution Process for Corporate Persons)
Regulations, 2016)

SL. RELEVANT PARTICULARS
1. | Name of the corporate debtor | Solar Voltaic Power LLP
along with PAN & CIN/ LLP No. | LLP No.: AAC-1312
PAN: ACNFS4006K
2. | Address of the registered office | Navya Tower, P. No. 178, District
Shopping Centre, Kamla Nehru
Nagar, Jodhpur - 342001
Rajasthan

3. | URL of website Not Available

4. | Details of place where majority | Since registered office is situated
of fixed assets are located in Jodhpur, it is assumed that all

the fixed assets are located in
Jodhpur only.

S. |Installed capacity of main | Information not Available
products/ services

6. | Quantity and value of main | Information not Available
products/ services sold in last
financial year

7. | Number of employees/ | Information not Available
workmen

8. | Further details including last | Details can be sought by
available financial statements | emailing at
(with schedules) of two years, | supllp.cirp@gmail.com
lists of creditors are available at
URL:

9. | Eligibility for resolution | Details can be sought by
applicants under section | emailing at
25(2)(h) of the Code is available | suplip.cirp@gmail.com
at URL:

10. | Last date for receipt of | 03-12-2023
expression of interest

11. | Date of issue of provisional list | 13-12-2023
of prospective resolution
applicants

12. | Last date for submission of | 18-12-2023
objections to provisional list




13. | Date of issue of final list of | 28-12-2023

prospective resolution
applicants

14. | Date of issue of information | 02-01-2024
memorandum, evaluation

matrix and request for
resolution plans to prospective
resolution applicants

15. | Last date for submission of | 01-02-2024
resolution plans

16. | Process email id to submit | svpllp.cirp@gmail.com
Expression of Interest

For Solar Voltaic Powgr LL
{Under CIRP) -
Authorised Signatory ( - -~

Prashant Agrawal, Interim Resolution Professional
{BBI/IPA-Q01/IP-PBO053/2017-18/10127

Prashant Agrawal, Interim Resolution Professional

Solar Voltaic Power LLP (Under CIRP)

IBBI Reg No.: IBBI/IPA-001/IP-PO0053/2017-18/10127

AFA No. AA1/10127/02/021124 /106230 valid up to 02-11-2024
Regd. Address: Building No. F — 174, First Floor (F - 106),

Sumer Complex, Gautam Marg, B/h Bagadia Bhawan,

C — Scheme, Jaipur — 302001 Rajasthan

Date: 18-11-2023

Place: Jaipur
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FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR SOLAR VOLTAIC POWER LLP
OPERATING IN SOLAR EQUPMENT RELATED SERVICES AT JODHPUR
{Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptecy Board of
India (insolvency Resolition Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICLULARS

1. | Mame of the corporate debtor along Solar Vohaic Power LLP
with PAMN & CIN/LLP Mo, LLP Mo, ABC-1312
PAN: ACKNFSATOEK
2. | Address of the registered office Mavya Tawer, @ Mo, 178, District Shopping Centre,
Kamla Mehru Nagar, Jodhpur 342009 Rajasthan
3 | URL of website ot Avallable
4. | Details of place where majority af fixed Since registared office is siluated in Jedhpur, itis
assets are located assumed that all the fixed assats are located n
Jodraur anly.
5. | Installed capacity of main products! Infermation not Available
SEMNICES
&. | Quantity and valus of main products! Infarmation not Available
sensces sold in last financial year
7.| Number of employess! workmen Information not Avalable
& | Furher detzils including last available Dietails can b sowght by emailing
financial statemenis (with schedulss) a5 il Lga,ﬂ_,:im *

of twe years, Ists of creditors are
available at URL:

8. Eligibilty for resolution applicants unger | Details can be sought by emailing
saction Z5(2)(h) of the Code is available | at svpilp.cinp@gmail. com

at URL:
10, | Last date for raceipt of axoressian of inferest | 03-12-2023
11| Bate ofissue of provisianal list of 13-13-2033

prospective resclubion applcanis

12 | Last dale for submession of chjectans o 1B-12-2023
provisional list

15 | Date of issue of final list of prospactive 28-12-2023
resalulion applicants

14 | Date of msue of mformation memorandem, | 02-01-2024
avaluation malrix and request Tor resolution

plans fo prospaciive resolution apolicants

15. | Last date for submission of rasolution plans | 09-02-2024

16| Process emailid lo suamil Exaression of Interes] | swplip.cinpi@gmail.com

Date: 18-11-2023
Place: Jaipur

Prashant Agrawal,

Interim Resolution Professional

Solar Voltaic Power LLP (Under CIRP)

IBBI Reg Mo.: IBBIIPAQ01/IP-PO00S3Z0 713110127

ARA Mo, A& ET0N0E 1 2406230 valid up to G2-11-2024
Reqgd. Address: Building Mo. F 174, First Floor (F 106),
Surmer Complex, Gautam Marg, B/h Bagadia Bhawan,

C Scheme, Jaipur 302001 Rajasthan

For Solar Voitaic Powed LL|

{Under CIRP) .
Authorised Signatory - -~
Prashant Agrawal, Interim ReSo u.tion Professional

{BBI/IPA-0Q1/1P-PO0053/2017-18/10127
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For Solar Voltaic Power LL|

{Under CIRP) -

Authorised Signatory . -
R

Prashant Agrawal, Interim Resglution Professional
{BBI/IPA-001/1P-FO0053/2017-18/10127



